
133 Written AnswBrs PHALGUNA 13, 1912 (SAKA) Written Answers 134 

India has emphasised that this matter should 
be kept under constant review in the Security 
Council. 

[T fans/ation] 

Land erosion In Chambal Raglon 

931. SHRI CHHAVIRAM ARGAL: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether agricultural land of Cham-
bal region are getting transformed to ravine 
due to land erosion; 

(b) whether the Government have any 
project to prevent land erosion under the 
Flood Control Scheme; and 

(c) whether the Government propose to 
provide special budget provisions for level-
ling Chambal ravines under Dacoity Eradi-
cation Scheme? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI JAYANTILAL 
VIRCHANDBHAI SHAH): (a) Agricultural 
lands adjoining the ravines are endangered 
due to ingress of ravines. 

(b) A centrally sponsored scheme 
namely Integrated Watershed Management 
in the Catchments of fl~od prone rivers has 
been in operation in 7 Stotes and 1 Union 
Territory since 1980-81 with 1 00 '}~ assis-
tance from the Government of 'jldia. 

(c) Ravines along Chambal river are 
covered by the Scheme for Ravine Recla-
mation in Dacoity Prone Areas of Uttar 
Pradesh, Madhya Pradesh and Rajasthan 
which has been in operation since 1987-88 
on year to year basis with 1 00% special 
central assistancetothe State Governments. 
Levelling of arable lands in shallow ravines 

and table lands is a component of this 
scheme. 

[English] 

Bhanu Pratap Singh Committee on 
Agricultural Development 

932. SHRI SHANKERSINH 
VAGHELA: 

SHRI LK. ADVANI: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the details of the recommendations 
made by the Bhanu Pratap Singh Commit-
tee for Agricultural Development; 

(b) the reaction of the Union Govern-
ment in regard to each of the recommenda-
tions; and 

(c) the progress made so far on each 
count and with what impact? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI JAYANTILAL 
VIRCHANDBHAI SHAH): (a) The Comm~
tee has recommended linking of support 
prices for farm products to parity price, alter-
native food security system, new strategy for 
greater production, incomes and employ-
ment, promotion of export of farm products, 
formulation of National Agricultural Policy, 
etc. 

(b) and (c). The recommendations of 
the Committee are under examination. 

Road Accidents 

933. SHRI DILEEP SINGH BHURIA: 
SHRI KALP NATH RAI: 
SHRI R.N. RAKESH: 
SHRI HARISH PAL: 
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SHRI MADAN LAL KHURANA: 
SHRI JANARDHANA 

POOJARY: 
SHRI B. DEVARAJAN: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether large number of persons 
were killed in road accidents during the last 
year; 

(b) if so, whether any survey was con-
ducted into the cause of such high incidence 
of road accidents; 

(c) the number of road accidents, per-
sons killed and injured, State/Union Territory 
wise during the last two years; and 

(d) the steps taken and propose to be 
taken to reduce road accidents in the coun-
try? 

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF SURFACE 
TRANSPORT (SHRI MANUBHAI KOTA-
DIA): (a) Ves, Sir. 

(b) No, Sir. No survey has been con-
ducted at the National level on the causes of 
road accidents. State Governments and 
police authorities collect information on the 
types of road accidents. The main reasons 
for road accidents are: 

i) Human failure on the part of 
drivers' and other road users; 

ii) Rash and negligent driving; 

iii) Poor road COnditione;; 

iv) Over speeding; 

v) Rapid increase in vehicle popu-
lation. 

(c) A statement is given below. 

(d) The main steps takenibeing taken 
by Central Government are: 

1. The Motor Vehicles Act, 1988 and 
the rules framed thereunder pro-
vide for stricter requirements in 
respect of issuance of driving li-
cences. and stringent penalities for 
offences. 

2. Formal training in driving in a driv-
ing school is made a pre-requisite 
for issuance of licence to drive 
transport vehicles. 

3. Maximum safe laden weights have 
been prescribed for trucks includ-
ing light commercial vehicles. 

4 MaXimum speed limits have been 
prescribed for all vehicles, except 
light motor vehicles. 

5. Uniform intervals for checking the 
fitness of vehicles have been pre-
scribed throughout the country. 

6. It ;s prescribed that the road safety 
devices would be fitted in the ve-
hicles viz. direction indicators with 
blinker system, two-wheelers. dual 
brake system for vehicles special 
labels on carriages carrying dan· 
gerous or hazardous goods. 

7. A National Road Safety Council 
has been set up for formulation of 
road safety measures, State Gov-
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grnmants were also requested to 
set up State level road safety coun-
cils. 

8. In order to promote road safety 
counciousness, road safety weeks 

are organised all over the 
country. 

9. Efforts are being made to improve 
the condition of the roads so·as to 
facilitate smooth flow of traffic. 
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